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Recommendations of the Committee of Independent Directors ('IDC') for the Open Offer to the
Shareholders of NDA Securities Limited (hereinafter referred to as 'the Company' / ‘Target Company’)
by Mr. Ram Gopal Jindal (hereinafter collectively referred to as 'Acquirer’) along with Mr. Gaurav Jindal
(hereinafter referred to as 'PAC') under Regulation 26(7) of Securities and Exchange Board of India
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Substantial Acquisition of Shares and Takeovers) Regulations, 2011 ('SEBI (SAST) Regulations, 2011°).

April 08,2025
NDA Securities Limited

Open Offer to acquire upto 15,46,575 (Fifteen Lakh Forty Six
Thousand Five Hundred and Seventy Five) fully paid-up equity
shares representing 26.00% of the total paid-up equity share
capital of the Target Company at a price of INR 30.59/- (Indian
Rupees Thirty and Five Nine Paisa Only) per fully Paid up Equity
Share payable in cash, which includes interest of INR 2.59/-
(Indian Rupees Two and Five Nine Paisa Only) per fully paid-up
equity share payable in cash.

Mr. Ram Gopal Jindal
Mr. Gaurav Jindal
Corporate Professionals Capital Private Limited

Mr. Akshay Saxena - Chairperson
Ms. Naina Singh — Member

The IDC members are Independent Directors of the Company.

None of the IDC members hold any shares of the Company and
neither have they traded in any equity shares / other securities of
the Company during a period of 12 months prior to the date of
PublicAnnouncementand since thenfill date.

The IDC members do not have any relationship with the Acquirer
orPAC.

NotApplicable

Based on the review of the PublicAnnouncement and the
Detailed Public Statementissued by the Manager to the Offeron
behalf of the Acquirers, IDC believe that the Open Offer is in
accordance with SEBI (SAST) Regulations, 2011 and to that
extentis fairand reasonable.

The shareholders should independently evaluate the offer and
take their own informed decision. They are also advised to seek
expert tax opinion before taking their decision in this regard.

The Acquirer has entered into Share Purchase Agreement
('SPA") on February 01, 2024, with the Sellers, as defined in
Letter of Offer to acquire 28,88,720 (Twenty Eight Lakh Eighty
Eight Thousand Seven Hundred and Twenty) Equity Shares
representing 48.56% of the Paid-up Equity Share Capital of the
Target Company from the Sellers at an agreed price of INR
28.00/- (Indian Rupees Twenty Eight only) per Equity Share
aggregating to INR 8,08,84,160/- (Indian Rupees Eight Crore
Eight Lakh Eighty Four Thousand One Hundred and Sixty only),
therefore this offer has triggered the requirement to make Open
Offer under Regulation 3(1) and Regulation 4 of SEBI (SAST)
Regulations.

The equity shares of the Company are listed and traded on the
bourses of BSE and are frequently traded within the meaning of
definition of 'frequently traded shares' under clause (j) of Sub-
Regulation (1) of Regulation 2 of the SEBI (SAST) Regulations),
2011.

The Offer Price of INR 30.59/- (Indian Rupees Thirty and Five
Nine Paisa Only) is justified, in terms of Regulation 8(2) of the
SEBI (SAST) Regulations 2011, being the highest of the
following:

(@)  Thehighestnegotiated price pershare  INR 28.00/-
of the target company for any acquisition
under the agreement attracting the
obligation to make a public
announcement of an open offer

(b)  Thevolume-weighted average price
paid or payable for acquisition by the
Acquirer along with PAC along with their
persons acting in concert during 52
weeks immediately preceding the date
of PublicAnnouncement

(c)  Thehighest price paid or payable for
any acquisition by the Acquirer along
with PAC along with their persons acting
in concerts during 26 weeks
immediately preceding the date of the
PublicAnnouncement

(d)  Thevolume-weighted average market
price of shares for a period of sixty
trading days immediately preceding the
date of the public announcement as
traded on the stock exchange where the
maximum volume of trading in the
shares of the target company are
recorded during such period, provided
such shares are frequently traded

()  TheEquity Shares are notfrequently Not
traded, the price determined by the Applicable,
Acquirer along with PAC and the since the
Manager to the Offer considering equity shares
valuation parameters including book of the Target
value, comparable trading multiples, Company are
and such other parameters as are frequently
customary for valuation of shares of traded
such companies

The Target Company being the SEBI Registered Stock Broker,

having membership with NSE and BSE and the Depository

Participant of NSDL, for the acquisition of control and 84.82% of

the Paid-up Equity Share Capital of the Target Company under

the SPA and this Offer, by the Acquirer along with PAC, approval
of SEBI, BSE, NSE, and NSDL in terms of SEBI (Stock Brokers)

Regulations,1992 read with SEBI (Depositories and

Participants) Regulations, 2018 and SEBI Master Circular

SEBI/HO/MIRSD/MIRSD-PoD-1/P/CIR/2023/71 dated May 17,

2023 and applicable laws was required and the final approval

from all the authorities was received on March 27, 2025. Thus,

SEBI has directed Acquirer along with PAC to pay interest at the

rate of ten percent (10%) on the Offer Price to the shareholders

of the Target Company from the date following the last date of

payment as per the observation letter received from SEBI i.e.

June 14,2024 till the last date of payment to shareholders on the

basis of final approvali.e. May 19, 2025. The calculation of delay

period and interestis provided below—

INR 25.00/-

INR 25.00/-

INR27.34/-

Last payout date from observation letterissued June 14,2024
on April 30, 2024

Last payoutdate as perthe final approval ofall  May 19, 2025
the authorities on March 27,2025 and SEBI
nod to proceed with the open offer
Jun-24 16
Jul-24 31
Aug-24 31
Sep-24 30
Oct-24 31
Nov-24 30
Dec-24 31
Jan-25 31
Feb-25 28
Mar-25 31
Apr-25 30
May-25 18
Total Delay Period 338
338 INR28.00 INR2.59 INR30.59

In view of the parameters considered and presented in above, in
the opinion of the Acquirer and Manager to the Offer, the Offer
price of INR 30.59 (Indian Rupees Thirty and Five Nine Paisa
Only) inclusive of interest of INR 2.59/- (Indian Rupees Two and
Five Nine Paisa Only) per share is justified in terms of Regulation
8 of the SEBI (SAST) Regulations, 2011.

None

None

“To the best of our knowledge and belief, after making proper enquiry, the information contained in or
accompanying this statement is, in all material respect, true and correct and not misleading, whether by
omission of any information or otherwise, and includes all the information required to be disclosed by the

Company under the Takeover Code.”

Place: Delhi
Date: April 09, 2025

For and on behalf of

The Committee of Independent Directors
of NDA Securities Limited

Sd/-

Akshay Saxena
Chairperson — Committee of Independent Directors

Whilst care is taken prior to
acceptance of advertising
copy, itis not possible to verify
its contents. The Indian
Express (P) Limited cannot
be held responsible for such
contents, nor for any loss or
damage incurred as aresult of
transactions with companies,
associations or individuals
advertising in its newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries
before sending any monies
or entering into any
agreements with advertisers
or otherwise acting on an
advertisement in any
manner whatsoever.

360 ONE ASSET MANAGEMENT LIMITED

Regd. Office: 360 ONE Centre, Kamala City, Senapati Bapat Marg,
Lower Parel, Mumbai 400013
www.360.one/asset-management/mutualfund

NOTICE IS HEREBY GIVEN to all unitholder(s) of 360 ONE Mutual Fund (Formerly known as IIFL Mutual

Fund) (‘Fund’) that in accordance with Regulation 59(A) of SEBI (Mutual Funds) Regulations, 1996 and

clause 5.1 of SEBI Master circular dated June 27, 2024 issued in this regard, the half-yearly statement of

portfolio for schemes of Fund as on March 31, 2025 has been hosted on the website of the Fund

(www.360.0ne/asset-management/mutualfund) and website of AMFI (www.amfiindia.com).

Unitholders can also request for a physical copy of the statement of portfolio through any of the following

means:

| Telephone: Give a call on 1800-2108-606

Il.  Email: Send an email specifying the folio number to service@360.one

ll. Letter: Submit a request letter at any of the AMC offices or CAMS Investor Service Centres, list
available at www.360.one/asset-management/mutualfund Such copies shall be provided to the unit
holders free of cost.

For 360 ONE Asset Management Limited
Place: Mumbai Sd/-
Date: April 09, 2025 Authorised Signatory
“MUTUAL FUND INVESTMENTS ARE SUBJECT TO MARKET RISKS,
READ ALL SCHEME RELATED DOCUMENTS CAREFULLY”

WWW.FINANCIALEXPRESS.COM

Notice is hereby given that in accordance with Regulation 59(A) of Securities and Exchange
Board of India (Mutual Funds) Regulations, 1996 read with Paragraph 5.1 of SEBI Master Circular
for Mutual Funds SEBI/HO/IMD/IMD-PoD-1/P/CIR/2024/90 dated June 27, 2024, the half yearly
portfolio of the Schemes of Helios Mutual Fund (‘the Fund’) as on March 31, 2025 has been
hosted on the website of the Fund viz. www.heliosmf.in/portfolio-disclosure/>> Half Yearly
Portfolio and on the website of AMFI viz. www.amfiindia.com

Investors can request for a physical copy or electronic copy of the half yearly portfolio through
any of the following modes :

1) Telephone: Call at our Investor Contact Centre at 1800 2100 168 (toll free number)
2) Email: Send an email to customercare@helioscapital.in
3) Written Request (letter) to :
a) Registered office or any of the Investor Service Centres of Helios Capital Asset
Management (India) Private Limited;or
b) Computer Age Management Services Ltd (CAMS) at New No.10, (Old No. 178),
M.G.R. Salai, Nungambakkam, Chennai - 600 034.

Unitholders are requested to update their latest e-mail id and mobile number to help us serve better.
For Helios Capital Asset Management (India) Private Limited

(Investment Manager to Helios Mutual Fund)
Sd/-

Authorised Signatory

Date : April 08, 2025
Place : Mumbai

Mutual Fund investments are subject to market risks, read all scheme related documents carefully.

Helios Capital Asset Management (India) Private Limited

(Formerly Helios Capital Management (India) Private Limited).

Registered Office : 515 A, 5" Floor, The Capital, Plot C70, Bandra Kurla Complex, Bandra East,
Mumbai - 400051, Maharashtra.

Corporate Office : 502, B Wing, The Capital, Plot C70, Bandra Kurla Complex, Bandra (East),
Mumbai - 400051, Maharashtra.

Contact : 022-67319600, Website : www.heliosmf.in.

Corporate Identification Number (CIN) : U67190MH2021PTC360838

The Company is looking for qualified and experienced candidates on contractual
basis for 05 (Five) years and on the permanent pay roll of the company (as indicated
herein below) to fill up the following positions.

Post Position Employment Equivalent Location No.

code Type Grade of
No. Post

2025/ Asst. Manager, Tea Permanent E1/E2 Tea Gardens 04

02 Garden

2025/  Asst. Engineer Gr. I/Asst. Contractual S2 Kalyani, West 01
03/01 Officer Gr. | (Purchase) Bengal

2025/ Addl.Engineer Gr.ll or | Contractual S4/S5 Kalyani, West 01
03/02 (Maintenance) Bengal

2025/  Asst.Engineer GR. Il or | Contractual S1/52 Kalyani, West 02
03/03 (Production) Bengal

2025/ Asst.Engineer Gr.ll/Asst.  Contractual S1 Kalyani, West 01
03/04 Officer Gr. Il (Contracts) Bengal

2025/ Asst. Engineer GRII/GR. | Contractual S1/52 Kalyani, West 02
03/05 (After Sales Service) Bengal

2025/ Asst. Engineer, Gr. | - Contractual S2 Kalyani, West 02
03/06 (Inspection) Bengal

2025/  Asst. General Manager Permanent E5 Kolkata 01
03/07 (Legal)

For details log on to Company’s website http://www.andrewyule.com/

current-opening.php

Lucknow
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I, Aryan Yadav S/0 Muneshwar
R/0 Gram Ramvapur Khurd,
PS-Hardi Distt.-Bahraich,
hereby declared that my cor-
rect name is Aryan Yadav
while in my Adhar Card
(699697191628) my name is
written as Atish which is
incorrect. | should be known
& identified as Aryan Yadav.

0060126321-1
I, Omkar Singh Patel, legally
Father of Army No. 15511099
W, Rank-LD, Name-Krishna
Kumar Patel, Unit-94 (i) Recce
Sgn, C/o0 56-APO presently R/o
Vill.-Kumjhour, PO-Poniya,
Teh.-Gotegaon, Distt.-
Narsinghpur, Madhya
Pradesh-487118 have changed
my name from OMKAR SINGH
PATEL to ONKAR SINGH vide
affidavit No. IN-
UP81719106953970X dated 07-
04-2025 0060126321-3

I, Hema Bai Patel, legally
mother of Army No. 15511099
W, Rank-LD, Name-Krishna
Kumar Patel, Unit-94 (i) Recce
Sgn, C/0 56-APO presently R/o
Vill.-Kumjhour, PO-Poniya,
Teh.-Gotegaon, Distt.-
Narsinghpur, Madhya
Pradesh-487118 have changed
my name from HEMA BAI
PATEL to HEMA BAI vide affi-
davit No. IN-
UP81712704588496X dated 07-
04-2025 0060126321-2

I, Akash Gupta S/0 Rajmani
R/o0 Gram Niyamatpur, Post-
Shankarpur, Tehsil -Harraiya,
District -Basti Uttar Pradesh -
272129. In my High school
(10th) passing certificate my
name mentioned as Gupta
Akash Rajmani but my cur-
rect and actual name is
Akash Gupta for all purposes.
Affidavit no. IN-
UP52111517762336X Dated
20/03/2025 at Harraiya U.P

0130050903-1
RAM KHILAWAN SINGH FATHER
OF NO 15711908P HAV AJIT
SINGH HERE BY DECLARED
THAT MY NAME WRONGLY
ENTERED IN SERVICE DOCU-
MENTS AS RAMKHILAWAN
SINGH.CORRECT NAME IS RAM
KHILAWAN VIDE AFFIDAVIT NO
IN-UP62122745835193X DT 23
JAN 25. 0060126312-2

I MONIKA SINGH SPOUSE OF
NO 15711908P HAV AJIT SINGH
HEREBY DECLARED THAT MY
NAME WRONGLY ENTERED IN
SERVICE DOCUMENTS AS
MONIKA SINGH . CORRECT
NAME IS MONIKA VIDE AFFI-
DAVIT NO IN-
UP62131483755766X DT 23 JAN
25 AT LUCKNOW.

0060126312-1
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